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Tcrnis and conditions 
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Irregularities   in   Lodhi   Road   

Ayurvedic   Dispensary 

381 SHRI RAJNI RANJAN SAHU: 

Will the Minister of HEALTH AND 

FAMILY WELFARE be pleased to 

state: 

(a) whether it is a fact that most of the 

medicines in the Lodhi Road Ayurvedic 

dispensry are not available and CGHS 

beneficiaries arc required to visit the 

dispensary time and again and the at- 

titude of the dispensary staff towards the 

beneficiaries is also not proper; 

 

(b) if so, what steps have been taken 

to improve the situation there; 

(c) whether it takes 10 days or more 

for the bencficaries to get the indented 

medicines from the dispensary; and 

(d) if not what is the procedure of 

indenting or medicines in the dispensary 

and within what period these medicines 

are made available to the beneficiaries? 

THE MINISTER OF HEALTH AND 

FAMILY WELFARE AND MINISTER 

OF WATER RESOURCES (SHRI A.R. 

ANTULAY) (a) and fb) No, Sir. Gencr- 
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ally the listed medicines arc available in 

the Ayurvedic dispensaries/units. Howev- 

er, if any medicine is not available in the 

dispensary the same is made available 

through the local chemist by the In- 

chargc of the dispensaries/Units. The 

need for courtsey has been cmplcasizcd 

to the dispensary staff. 

(c) and (d) The dispensaries/hospitals/ 

units submit regular monthly indent of 

medicines as per requirement to the Mid- 

ical Store Depot which supplies the 

medicine within four-five days. For this 

purpose a scheduled programme for sub- 

mission of regular indents is circulated to 

all the dispensarics/hospitals/units well in 

advance. 
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Repeated incidents of food Poisoning 

383. SHRI GHUFRAN AZAM: Will 

the Minister of HEALTH AND FAMI- 

LY WELFARE be pleased to state: 
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